FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MONA GASES PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor Mona Gases Private Limited

2. |Date of incorporation of corporate debtor{17.05.2004

3. |Authority under which corporate debtor | Registrar of Companies Jharkhand
is incorporated / registered
4. |Corporate Identity No. / Limited Liability| U11100JH2004PTC010737
Identification No. of corporate debtor
5. |Address of the registered office and|Nehru Road, Ramgarh Cantt., Dist. - Hazaribagh,
principal office (if any) of corporate|Jharkhand

debtor
6. |Insolvency commencement date in| 25.06.2024
respect of corporate debtor
7. |Estimated date of closure of insolvency | 22.12.2024
resolution process
8. |Name and registration number of the |[Name: CA Uttam Kumar Agarwal

insolvency professional acting as |Registration No. :

interim resolution professional |IBBI/IPA-001/IP-P02075/2020-2021/13226

9. [Address and e-mail of the interim |Address : 101B, Rastraguru Avenue, Clive House,
resolution professional, as registered |Kolkata, West Bengal 700028

with the Board Email id : uttamagarwal_ca@yahoo.co.in

10. |Address and e-mail to be used for [ Address : 101B, Rastraguru Avenue, Clive House,
correspondence with the interim |Kolkata, West Bengal 700028

resolution professional Email id : cirpmonagases@gmail.com

11. [Last date for submission of claims |09.07.2024

12.|Classes of creditors, if any, under|Not Applicable

clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

13. |Names of Insolvency Professionals|Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14, |(a) Relevant Forms and (a) Weblink:.....
(b) Details of authorized representatives | https://ibbi.gov.in/homee/downloads
are available at: (c) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Mona Gases Private Limited on 25.06.2024.
The creditors of Mona Gases Private Limited, are hereby called upon to submit their claims with
proof on or before 09.07.2024 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by postor by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. Name and
Signature of Interim Resolution Professional.

Sd/-

Uttam Kumar Agarwal

Interim Resolution Professional

Date : 27.06.2024 Registration No. IBBI/IPA-001/IP-P02075/2020-2021/13226
Place : Kolkata AFA Valid till : 24.09.2024
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"This is indeed India’s cen-
tury! says Singapore's
envoy after listening to
Prez Murmu's address

NEW DELHI : Singapore's
High Commissioner to India,
Simon Wong, delivered a
resounding endorsement of
India's future prospects fol-
lowing President Droupadi
Murmu's address to the joint
session of Parliament, saying
this is "indeed India's centu-
ry!"

He also expressed opti-
mism about the future of
bilateral relations between
India and Singapore.

In a social media post on
X, High Commissioner Wong
highlighted the significance
of  President Murmu's
address, stating, "Attended
Hon'ble President Droupadi
Murmu address to both
Houses of Parliament this AM
w fellow HOMs. This is
indeed India's Century!
Singapore looks fwd to taking
our excellent bilat rlns to
even great heights. Jai Hind!"

The High Commissioner,
along with his delegation,
attended the session and
shared moments captured
inside the Parliament prem-
ises, including a selfie with
his fellow diplomats.

India and Singapore have
enjoyed robust diplomatic
ties, marked by cooperation
in various sectors including
trade, defence, and technolo-

gy.

President Murmu
addressed the joint sitting of
Parliament today which was
her first presidential address
after the formation of the
third National Democratic
Alliance (NDA) government.

In her address, President
Murmu assured the nation
that in the upcoming
Parliament sessions, major
economic and social deci-
sions, and historical steps
will be announced during the
Union Budget.

The President also said
that the government is work-
ing towards making India the
3rd largest economy.

She added that India has
united the world on many
issues during its G20 presi-
dency.

The African Union was
made the 27th member of the
grouping under India's
Presidency, and noted that
the move has strengthened
the "trust of the African con-
tinent as well as the entire
Global South," she said in her
address.

Delegates from various
nations arrived at the
Parliament ahead of
President Droupadi Murmu's
address to a joint session of
both Houses.

Apart from Singapore's
High Commissioner to India,
Israel's Ambassador to India,
Naor Gilon, and envoys of
other nations arrived at the
Parliament.

This is the first Lok Sabha
session post-general elec-
tions in which the National
Democratic Alliance (NDA)
bagged 293 seats while the
INDIA bloc secured 234
seats. The BJP, however,
couldn't reach a majority on
its own, as it secured the win
in only 240 seats.
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High-Speed Expendable Aerial
Target ‘ABHYAS' completes devel-
opmental trials with improved
hooster configuration

NEW DELHI : DRDO has successfully completed six consecu-
tive developmental trials of High Speed Expendable Aerial
Target (HEAT) 'ABHYAS' with improved booster configuration
from the integrated test range (ITR), Chandipur in Odisha.

With this, ABHYAS has successfully completed 10 develop-
mental trials, demonstrating the reliability of the system.

The developmental trials were carried out with improved
Radar Cross Section (RCS), Visual and IR augmentation sys-
tems. During the flight trial, various mission objectives cover-
ing safe release of boosters, launcher clearance, and
endurance performance were successfully validated.

Two launches were conducted back-to-back within a gap of
thirty minutes, demonstrating the ease of operation with min-
imal logistics. Representatives from Services witnessed the

flight trials.

ABHYAS has been designed by DRDO's

Aeronautical Development Establishment (ADE), Bengaluru,
and developed through Production Agencies M/s HAL & M/s
L&T. It offers a realistic threat scenario for weapon systems
practice. This indigenous system is designed for autonomous
flying with the help of an autopilot and a laptop-based Ground
Control System (GCS) for aircraft integration, pre-flight
checks, and autonomous flight. It also has a feature to record
data during flight for post-flight analysis. The booster has
been designed by Advanced Systems Laboratory (ASL) and the
navigation system by Research Centre Imarat (RCI). With iden-
tified production agencies, ABHYAS is now ready for produc-
tion. Defence Minister Rajnath Singh complimented DRDO, the
Armed Forces and industry for the developmental trials of the

High-speed Expendable Aerial Target (HEAT) -

'ABHYAS' and

said that the successful tests are noteworthy testimony of syn-
ergy between scientists and industry. Secretary, Department of
Defence R&D and Chairman DRDO congratulated the teams
associated with successful flight trial of 'ABHYAS' and said
that the system is cost effective with huge export potential.

Opposition to demand discus-
sion on NEET issue in Parliament
today

NEW DELHI : As the nation is witnessing widespread protests
over alleged irregularities in the conduct of the National
Entrance-cum-Eligibility Test (NEET) by the National Testing

DAVIT

|, Anzar Kamal S/o Md. Amjad Ali, R/o
Hariharpur P.O. &P.S. hariharpur Dist.
Dhanbad PIN-828401, do hereby
solemnly declare vide affidavit No. 73
dated 27.06.2024 that as per my
Aadhar No. 3149 7751 3187 and as
per my PAN card No. KCSPK5948B,
therein, my father's name mentioned
as Md. Amjad Ali. As per my Passport
No. W7764432. issued by the
Passport authority, therein my father's
name mentioned as Amjad Ali. Md.
Amjad Ali & Amjad Ali is one and same
person, who is my father but as his
correct & actual name is Md. Amjad
Ali, Hence | now wish to make
necessary correction/rectification. in
my said passport.

Agency, the opposition is set to
raise the issue in Parliament
on Friday. A meeting of the
leaders of the opposition coali-
tion, the INDIA bloc was held
at Congress chief Mallikarjun
Kharge's house earlier in the
day. The leaders of the opposi-
tion coalition told ANI on
Thursday that many issues
were discussed in the meeting
and they will also be raised in
the Parliament tomorrow."We
will  give notices (in
Parliament) on the NEET issue
tomorrow," DMK MP Tiruchi
Siva said while speaking to
ANI after the INDIA bloc meet-
ing on Thursday. The leaders

LoP in Lok Sabha Rahul Gandhi, other
opposition leaders meet LS Speaker

NEW DELHI : Leader of
Opposition in Lok Sabha,
Rahul Gandhi along with
other opposition leaders met
Speaker Om Birla in his
chamber in Parliament on
Thursday.

This is the opposition's
first meeting with the Lok
Sabha Speaker after National
Democratic Alliance (NDA)
candidate and MP from Kota,
Om Birla, was elected as the
Speaker of the 18th Lok

Sabha on Wednesday.
Speaking about the meet-
ing, Congress MP KC

Venugopal told ANI that the
meeting was a courtesy from
Rahul Gandhi to meet and
thank Lok Sabha Speaker Om
Birla after the Speaker
declared Rahul Gandhi as the
Leader of the Opposition
today.

"Lok Sabha Speaker offi-
cially declared Rahul Gandhi
as the Leader of Opposition
today. It was a courtesy from
Rahul Gandhi to meet and

thank him. Political state-
ments from the Speaker's
mouth could have been
avoided yesterday. What was
there in the President's
address? It was the same as

last time. There was nothing
new. No expectation for the
youth, women, poor, farmers
of the country, "Venugopal
told ANI

Earlier after assuming

charge as the Leader of the
Opposition in the Lok Sabha
Rahul Gandhi in a post on X
said that together Congress
will raise the voice of every
Indian in Parliament, protect

Health Minister JP Nadda to unveil three initia-

tives at Ayus!

[ )

NEW DELHI : Union Minister
for Health and Family
Welfare JP Nadda will unveil
three initiatives at the
'Ayushman Bharat Health'
event at Vigyan Bhawan in
Delhi on June 28.

According to an official
release, the initiatives will be
unveiled in the presence of
Ministers of State for Health
and Family Welfare, Jadhav
Prataprao Ganpatrao and
Anupriya Singh Patel.

The Union Health Minister
will launch a virtual National
Quality Assurance Standards
(NQAS) assessment  for
Ayushman Arogya Mandirs
(AAM) Sub-centres.

This will represent a sig-
nificant innovation in the
quality assurance framework
for public health facilities as
a time and cost-saving meas-
ure.

Through this system, the
virtually assessed health
AAM-SC will be conferred
with the NQAS certificate.

The Indian Public Health
Standards (IPHS) guidelines,
introduced in 2007 and
updated periodically with the
latest update in 2022, set
quality benchmarks for pub-
lic health facilities from pri-

mary to secondary level
health care facilities.

These standards ensure
consistent, accessible, and
accountable healthcare serv-
ices nationwide. All public

health  institutions  are
encouraged to carry out
assessments and  strive
towards bridging the identi-
fied gaps.

To expedite this process
and support these health
institutions, the Health

Ministry has developed a
dashboard that will aid the
national, state, and district
health institutions and health
facilities in quickly monitor-
ing compliance with IPHS
standards and taking action
accordingly.

The Union Health Minister
will launch the IPHS dash-
board during the event
tomorrow.

NQAS for Integrated
Public Health Laboratories

1man Bharat Health event today

(IPHL), located at District
Hospitals, will be released
during the event.

The  Standards  will
improve the quality and com-
petence of management and
testing systems in IPHLs
which will positively impact
the reliability of test results
and help gain the trust of cli-
nicians, patients, and the
public regarding lab outputs.

The revised guidelines for
Kayakalp will also be
released tomorrow.

A ground-breaking new
functionality for the instant
issuance of licenses and reg-
istrations through the Food
Safety and Compliance
System (FoSCoS) will also be
launched.

FoSCoS is a state-of-the-
art, pan-India IT platform
designed to address all food
safety regulatory needs. This
innovative system simplifies
the licensing and registration
processes,  offering an
enhanced user experience.

Key stakeholders, includ-
ing senior officials from
Central and State
Governments,  healthcare
providers, and international
health organizations will also
attend the event.

Mallikarjun Kharge criticizes President's
address as "scripted lies" by Centre

NEW DELHI Congress
President Mallikarjun Kharge
on  Thursday criticized
T SUTgwh-Hg- e
SIRBRY, <7t
(Rrerr e o= o)
11 9 f=fea 11
ot S/ Sftam i e/ et o
I uq fo Tifya
et foram S 2 o5
ICICI Bank Ltd, Jamshedpur
Branch, Jamshedpur, Jharkhand
39k MR. IMAM MEHDI
ANSARI, R/o 2nd Floor, Street
(India Tent House), Church Road,
Lower Bazar, Behind URDU
Library, Ranchi, Jharkhand
u1Ra 9 (M.S. Plot No. 199, 2nd
Street, India Tent House, Church
Road, Lower Bazar, Near Wool
houseB/S URDU Library,
Municipal Ward No 5. Municipal
Holdin .-587,
Chapparban h|HoId|ng No. 486
M.S. Plot No. 199, Register & Sub
Registry Ranchl Ranchl
Jharkhand) @1 g@a ‘é’@
SARFAESI Act, 2002 % ﬁm 14

(i) (ii) éﬁ&lﬁ'ﬁﬁ

ﬁm‘?ﬂ‘rw/wﬁﬁaﬁaﬁs‘wﬁg

qr g 1 I

gﬁ%ﬁﬂ%wmﬁﬁr@lﬁlo
o IMIRT SRR AR

FriRa fafr
e “"‘Z"‘%ﬁ%

JuTgeh g - foreT qusTiiieR,

%mﬁmwwﬁm <t
|
i 53 (ii) . TR

i 19/02 /2020

yfaferfd:- aRar ydus Authorised
Officer, ICICI Bank Ltd.,
Jumshedpur Bragrnch
Jamshedpur, Jharkhand

Kiee]

President Droupadi Murmu's
address to the joint session of
both Houses of Parliament,
saying that Prime Minister
Narendra Modi is attempting
to gain cheap applause by
making the President deliver
a speech filled with lies.

"Modi Ji is trying to gain
cheap applause by making
the Honorable President
speak lies, which the people
of India have already rejected
in the 2024 elections,"
Kharge wrote on his official
Twitter account.

He further criticized the
President's address asserting
that it was scripted by Prime
Minister Narendra Modi's
government, which appeared

as an attempt by him to reject
the public mandate.
"Listening to the President's
address written by the Modi
government felt like Modi Ji
is trying every possible way
to deny the public mandate.
The mandate was against
him because the people of the
country rejected his slogan of
"crossing 400" and kept the
BJP away from the figure of
272," Kharge said in a post
on X. Kharge accused PM
Modi of acting unaware of the
call for change from the pop-
ulace in the recently held Lok
Sabha election 2024. "Modi Ji
is not ready to accept this. He
is acting as if nothing has
changed, while the reality is

\ 3l forgner, sIRXws, Adt
of 91qe1, Bid As, Adl-834008

@&qgmaaqaamﬁmﬁm

Email ID-ddhranchi@rediffmail.com

RFP No.

Horti/01/24-25

Empanelment (RFE) for supply of hybrid/open
pollinated seeds of vegetables under various

that the people of the country
demanded change," Kharge
said. He also highlighted sev-
eral issues including the
NEET paper leak.

our Constitution, and hold the
NDA government account-
able for their actions.

"l thank Congress
President @kharge ji, and all
the Congress leaders and
Babbar Sher karyakartas
from across the country for
their overwhelming support
and warm wishes. Together,
we will raise the voice of
every Indian in Parliament,
protect our Constitution, and
hold the NDA government
accountable  for  their
actions," the Congress leader
said in a post on X on
Wednesday.

Notably, Lok Sabha did
not have a Leader of the
Opposition in the last 10
years because no political
party, other than the ruling
party, was able to secure
the minimum Lok Sabha
seats required to nominate
a Leader of the Opposition.

The leader of the largest
opposition party having not
less than one-tenth seats of

the total strength of the Lok
Sabha is recognised as the
leader of the opposition
(LoP). LoP will be a member
of crucial committees such

as Public Accounts
(Chairman), Public
Undertakings, Estimates
and several Joint

Parliamentary Committees.

The LoP is entitled to be
a member of various selec-
tion committees responsible
for appointing heads of
statutory bodies like the
Central Vigilance
Commission, the Central
Information Commission,
the CBI, the NHRC, and the
Lokpal. The first session of
the 18th Lok Sabha began
on June 24 and will con-
clude on July 3. The 264th
Session of Rajya Sabha will
commence on June 27 and
conclude on July 3. On June
27, President Murmu is
scheduled to address a joint
sitting of both houses of
Parliament.

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MONA GASES PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor

Mona Gases Private Limited

2. | Date of incorporation of corporate debtor| 17.05.2004

is incorporated / registered

3. | Authority under which corporate debtor|Registrar of Companies Jharkhand

Identification No. of corporate debtor

4. |Corporate Identity No. / Limited Liability| U11100JH2004PTC010737

debtor

5. |Address of the registered office and|Nehru Road, Ramgarh Cantt., Dist. - Hazaribagh,
principal office (if any) of corporate|Jharkhand

respect of corporate debtor

6. |Insolvency commencement date in|25.06.2024

resolution process

7. |Estimated date of closure of insolvency [22.12.2024

8. |Name and registration number of the |Name: CA Uttam Kumar Agarwal
insolvency professional acting as [Registration No. :
interim resolution professional |IBBI/IPA-001/IP-P02075/2020-2021/13226

with the Board

9. |Address and e-mail of the interim [Address : 101B, Rastraguru Avenue, Clive House,
resolution professional, as registered |Kolkata, West Bengal 700028
Email id : uttamagarwal_ca@yahoo.co.in

resolution professional

10. [Address and e-mail to be used for[Address : 101B, Rastraguru Avenue, Clive House,
correspondence with the interim Kolkata, West Bengal 700028
Email id : cirpmonagases@gmail.com

11. | Last date for submission of claims

09.07.2024

clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

12.|Classes of creditors, if any, under|Not Applicable

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

13. [Names of Insolvency Professionals |Not Applicable

14. |(a) Relevant Forms and

are available at:

(a) Weblink:.....
(b) Details of authorized representatives | https://ibbi.gov.infhomee/downloads
(c) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Mona Gases Private Limited on 25.06.2024.
The creditors of Mona Gases Private Limited, are hereby called upon to submit their claims with
proof on or before 09.07.2024 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Name and

Signature of Interim Resolution Professional.

Date : 28.06.2024
Place : Kolkata

Sd/-
Uttam Kumar Agarwal
Interim Resolution Professional

Registration No. IBBI/IPA-001/IP-P02075/2020-2021/13226

AFA Valid till : 24.09.2024
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! Name of Work schemes of Directorate of Horticulture & State

Horticulture Mission, Jharkhand for FY 2024-25.
3 Yrs. (initially the contract will be for one year
2 Period which can be extended for another two years based
on the performance).
3 Tender Form Cost Rs. 10000.00 (to be paid online only)
4 EMD Amount Rs, 5.00 Lakhs (to be paid online only)
Date of Publication of tender
on website 28-06-2024

Pre-bid Meeting date, time,

04-07-2024 at 03:00 PM
Directorate of Horticulture,

and place 3% Floor, Krishi Bhawan, Kanke Road, Ranchi-
834008
6 | Document Download Period 28-06-2024 from 11:00 AM to 19-07-2024, 03:00

PM

-

Online Bid Submission Period

28-06-2024 from 11:00 AM to 19-07-2024. 05:00

PM

EMD and Tender Cost
submission date

The RFE documents along with tender cost and
EMD as mentioned in the document should be

submitted online only.

Date and Place of Technical

22-07-2024 at 02:00 PM

9 . . Directorate of Horticulture, 3™ Floor,
Bid Opening Krishi Bhawan, Kanke Road, Ranchi- 834008
‘ 10 Name and Address of the Faiz Aq Ahmad Mumtaz,

tender inviting Authority

Director Horticulture, Jharkhand, Ranchi

Contact No. of e-procurement
officer

9430329944

PR.N0.327876 Agriculture(24-25):D 1341

80/—
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IS0 9001:2015

‘i’;" <= NATIONAL PROJECTS CONSTRUCTION CORPORATION LIMITED

(A GOVT. OF INDIA ENTERPRISES)

MINIRATNA CATEGORY-I COMPANY GSTIIN (Jharkhand) 20AAACR6117Q1ZC, CIN:U45202DL1957G01002752

GSTIIN (Bihar) 10AAACR6117Q1ZD, CIN:U45202DL1957G01002752

Ref. No. 533013/PZ0/2024/1573

NPCC Limited a Schedule “B” Premier Public Sector
Enterprises invites application for the post of Site
Engineer (Civil)-03 Nos. Site Engineer (Elect.)-01nos
,or. Associates (OS)- Fin-1 No. and Assistant (OS)-Fin-
01 on contract basis for one year under Jharkhand
Zone, Jharkhand State.
For details please visit our website :www.npcc.gov.in

Dated : 26.06.2024

Zonal Manager

MYK Bl W
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A, EeT owr faar  wWEEe
FfIwE A, frarft e am—
FIASIE HSAOTGR, AF— e,
TefT— I8 (FIREvS),

BEFORE THE NOTARY PUBLIC, RANCHI |

|, PRASHANT KUMAR AGRAWAL son of
Pradeep Kumar Agrawal, resident of - 185,
Kadru, Behind Hanuman Mandir, Old A.G. Co-
Operative Colony, Kadru, P.S. Argora, District -
Ranchi, State-Jharkhand-834002, do hereby
solemnly affirmand declareas follows :-

1. That|am Indian Citizen. 2. That my actual and
correct name is PRASHANT KUMAR
AGRAWAL according to my Aadhar, PAN Card,
Driving Licence and all educational documents.
3. That in my Indian Passport being No.
(53795453 issued from Passport Office, Ranchi
my name is written as PRASHANT AGRAWAL.
4. That this affidavit is furnished for the purpose
of name proof and to re-issue Passport in the
name of PRASHANT KUMARAGRAWAL.

5. That the statements made above are true and
correct to the best of my knowledge, if anything
found wrong in future then | will be fully
responsible for the same.

Sworn and signed at on this 26th day of June,
2024 atRanchi
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PROJECT EACELLENCE SINCE 1957

MINIRATNA CATEGORY-I COMPANY GSTIIN (Jharkhand) 20AAACR6117Q1ZC, CIN:U45202DL1957G01002752
GSTIIN (Bihar) 10AAACR6117Q1ZD, CIN:U45202DL1957G01002752

IS0 9001:2015

NATIONAL PROJECTS CONSTRUCTION CORPORATION LIMITED

(A GOVT. OF INDIA ENTERPRISES)

Sy A 4 T
1 U &l

weue @ d A o @ 5
ICICI Bank Ltd, Jamshedpur
Branch, jamshedpur Jharkhand
3 299R MR. IMAM MEHDI
ANSARI, R/o 2nd Floor, Street
(India Tent House), Church Road,
Lower Bazar, Behind DU
Library, Ranchi, Jharkhand

4R 4 (M.S. Plot No. 199, 2nd
Street, India Tent House, Church
Road, Lower Bazar, Near Wool
houseB/S URDU Library,
Municipal Ward No -5, Municipul
Holdi ng .-587,
Chapparban h|HoId|ng No. 486,
M.S. Plot No. 199, Reglster&Sub
Registry Ranchi, Ranchi,
Jharkhand) &7 T@a z"g
SARFAESI Act, 2002 & ﬁm 14
(@@ (i) &
ﬁ?ﬁﬁw/wﬁﬁaﬁaﬁémg

%ﬁﬁ%%m&ﬁzﬁmﬁlo

il .
smaies 53 (i) . T
T 19,/02/2020
yfaferfd:- omRar usE® Authorised
Officer, ICICI Bank Ltd.,
jamhsgedﬁ]ukrh Bdranchai
amshedpur, Jharkhan ?ftl:ﬂ
I @ W P |
Wﬂqsﬁﬁmm ﬁﬁ?ﬂ

ﬁ
el %\ﬂlqwm cnlwls §1

Ref. No. 533013/PZ0/2024/1573

NPCC Limited a Schedule “B” Premier Public Sector
Enterprises invites application for the post of Site
Engineer (Civil)-03 Nos. Site Engineer (Elect.)-01nos
,or. Associates (OS)- Fin-1 No. and Assistant (OS)-Fin-
01 on contract basis for one year under Jharkhand
Zone, Jharkhand State.

For details please visit our website :www.npcc.gov.in

Dated : 26.06.2024

Zonal Manager
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